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Shri Shivaji Rao S. Deshmukh:
Would the Government be pleased to
consider it, on compassionate and
humanitarian grounds—the first Prime
Minister of India is supposed to have
led eventful moments in this very
‘House—justifirble to convert Parlia-
ment House building as memorial to
ihe late Prime Minister and, if not
which considerationg are involved in
his residence being memorialised?

Mr. Speaker: Order, order; we are
very responsible persons being watch-
ed by the nation as a whole and, more
particularly, by the visitors that are
there. We should not indulge in
such questions that might be the sub-
ject of ridicule by others.

Shri Shivaji Rao 8.
May I plead with you.

Deshmukh:

Mr. Speaker: Order, order. Shrimati
Reddy.

Shrimati Yashoda Reddy: May
1 know from the hon. Prime Minister,
apart from the great love and
sentiment we attach to our late
Prime Minister and apart from the
fact that Shri Lal Bahadur Shastri
bas said that he is much smaller with
which we do not agree, whether it
was B correct precedent to have
made the official residence of
the Prime Minister a memorial, be-
cause tomarrow a, President or a
Prime Minister could say that he does
not want to stay in any official resi-
dence? Is this a correct precedent
and is there such a precedent any-
where in the worid that the official
residence of a Prime Minister has
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been made a natnonal memorial after
his death?

Mr. Speaker: Next q
Cuicutta-New Zemland Telex Service

"

+
[ Shri R. G, Dabey:
Shri Vishrim Prasad:
Shri Jashvant Mehta:

Will the Minister of Communiea-
tiong be pleased to state:

“150,

(a) whether it is a fact that Cal-
cutta has been linked with New Zea-~
land by telex service from 1st June,
1964; and

(b) whether a similar tele-com-
munication link would also be estab-
lished with Bombay and other im-
portant cities?

The Deputy Minister in the Depart-
ment of Commaunications (Shri Bha-
gavatl): (a) Yes, from 1st May, 1964.

(b) Internationa] Telex Services to
foreign countries, including New Zea~
land, operated by the Overseas Com-
municationg Service are glready avail-
able to subscribers at Bombay, Ahme_
dabad, Calcutta and New Delhi Subs-
cribers at Madras will also have simi-
lar facilities very shortly.

Shri R. G. Dubey: May I know the
expenditure involved in this project?

Shri Bhagavati: No extru expendi-
ture is involved in  this project
because this is merely an extension
of the Indo-British 8irect telex link
with New Zealand.

Pr Is for Sér ng work of

Ministy of L & B.

+
{ Dr. L, M. Singhvi:
Shri M. L. Dwivedi:
Shrimati Savitri Nigum:
Shri 8. C. Samanta:
Shri Subodh Hameds:
Shri P. Venkatasubbaish:
*151. { Bkri Yashpal Singh:
| Shri Bade:
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Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it iy proposed to take
any specific steps to assess ang im-
'prove the working of her Ministry;

(b) whether it is a fact that she had
indicated the need for evaluation of
the performance of ang for gtreamlin-
ing the work of the Ministry soon
after assuming charge of this portfolio;
and

(¢) if so, the broad features of the
proposal under consideration or of the
action already taken?

The Minister of Infermation amd
‘Broadcasting (Shrimati Indira
Gandhi): (a) to (c). A statement Is
laid down on the Table of the House.
[Placed in Library. See No. LT-3106/
64].

Dr. L, M. Singhvi: May I know
whether the Minister would outline
for us the various matters which are
being considered for inclusion in the
terms of reference of the proposed
committee, the extent ang scope of
its functions and whether the com-
mittee would be entitled also to re-
commend that the broadcasting
operations of this country should be
run under a public corporation?

Shrimati Indira Gandbi: This
matter, as I have said, is under con-
aideration We want to have 3 whole-
time committee of knowledgeable
perions who will go thoroughly into
the working of all the units of the
Minpistry. The termg of reference are
still being considered and will be
shortly finalised
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Mr. Speaker: [3 there a propoazal to
form a Corporation also?

Shrimatl Indire Gandhi: The Com-
mittee in at liberty to guggest it

Dr, L. M. Singhvi: The common
complaint against the broadcasting
operations in this country is that they
have fallen into bureaucratic grooves
and, as a consequence, the extoernal

and the domestic publicity hes
suffered considerably. Would the
Minister say whether the Govern-

ment has any thinking in this matter
snd that thinking is being refer-
red to this committee for further
avaluation and assessment?

Shrimati Indira Gandhi: As 1 said
earlier, the terms of reference will
be as wide as possible and it is for
the committee to go into all these
matters. It is a matter of opinion
whether these medja huve gonc down
in quality. I do not think so
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Shrimati Savitri Nigam: How faf
is it correct that many of the experts
have expressed the opinion that the
formation of a committee will be
delaying the action and how far is it
correct that much of the criticism
which has been recently made has
been not based on facts but has been
designed by a couple of prejudiced
people?

Shrimati Iadira Gasdh: There has
been all kindg of criticism both in this
House and in the press, Naturally, 1
cannot sy how much of it s biased
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Shri 8. C. Samania: The statement
shows that many helpful sugges-
tions have come to the Ministry aboyt
efficiency and funclioning of the Al
India Radio. May 1 know whether
those things will be placed on the
Table of the House pointing out
which have already been accepted.

Shrimati Indira Gandhi: Some of
the pointg are already outlined in
the statement and as this Committee
proceeds with this work, we will
naturully keep the House informed.

Shri Subodh Hansda: Besides there
being news  bulleting  through the
medium of English and other State
languages, 1 would like to know
whether there is any arrangement
broadeast news through any of the
dinlects? :

Shrimat{ Indira Gandhi: 1 think
already a number of dialects are usad.
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Shri Sham Lal Baraf: May I know
whether an attempt is belng made
by this Committee to suggest
measures that will create mass con-
tact with the people at large for two
purposes, firstly, to translate what the
Government are doing for the welfare
of the people and secondly to know
the actual pulse of the people?

Mr. Speaker: Suggestion,

Shri Harl Vishnu Kamath: When
the Miniater recently gsaid that the
British time pattern, functioning and
set-up of the All India Radio had
not been re-oriented to the demo-
cratic conditions of independent India,
wag she conseious that indirectly she
was criticising the policy and prog-
ramme of her own father, the late
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Prime Minister and, if so, since the
massive Chinese invasion, when she

became " Chairman of so many cuom-
mittees, the Citizens Committee, the
Nationa] Defence Council, the Integ-
ration Committec, etc., Why, during
the last two years, did she not
make any suggestion for improving
the funetioning of the AILR.?

Mr. Speaker: He can get informa-
tion from a Minister, not about what
happened whep she was a Chairman
of some Committee.

Shrt Hari Vishna Kamath: She was
the Chalrman of important Commit-
tees, the Citizeng Committee, the
National Defence Councit .

Mr. Smnkﬁ: He has to put a ques-
tion about her Department,

Shri Hari Vishnu Xamath: Yes.
When she wag the Chairman of these
Committees, before she became the
‘Minister, why did no{ she make a
suggestion for improving the All India
Radio?

Mr. Speaker: T
Shri Nath Pai.

Shri Hari Vishnu Kamath: If you
do not allow my Question, may I put
a different one?

Shri Nath Pai: Pending the finali-
sation of the termg of reference of
the Committee to which the Minister
hag made a reference in her state-
ment, may I know whether she is
contemplating taking any remedial
steps by way of mitigating, by way
of removing, at least g part of the
seething discontent in the All India
Radio a3 a result of the alleged
favouritism, nepotism and arbitrary
appointments of staff artistes?

don’t allow it

Shrimati Indira Gandhl: This is o
questionable statement, Sir. But we
are certalnly in touch with the staff
of the Ministry and if there are any
complaints, we will look into them.

Shri P. C. Borovah: May I krow
whethier there is any shceme to shift
the emphasia from radio to television
and, if so, what it is?
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Shrimati Indira Gandhi: No, we
cannot shift the emphasis, becsusa we
have not started television ecxcept on
a very «ma'l scai

Shri Vidya Charan Shukla: [s it a
fact that' the hon. Minister said in“a
speech a few weeks ago that Al]l India-
Radio was considering the question-ef
starting a commercial service in a
restricted manner, and if so. what the
lines of thinking in that regard are?

Shrimati Indira Gandhi: No, 1 did
not say that.

Shrimati Rena Chak%ravartty: The
statement says that departmental com-
mitteeg have been <et up in order to
g0 into the condition: of staff atistes.
May I know whether there is any pro-
posal to set up exptirt  committees
which will really ¢o into this whole
question of appointments und  other
matters and also the juestion of the
DG'y powers which are very wide and
fur-Aung?

Shrimati Indira Gandhl: ! have al-
ready mentioned thu! we are having
an expert committee which will  gn
into ¢very aspect of the working of
the Ministry.

Shri Hem Barua: May 1 know whe-
ther the attention of Government ha.
been drawn to the criticisms made re-
cently by the Plan Publicity Com
mittee to the effect that there are
certain glaring lacunae in the workinp
of the Government publicity machinery
and that the Government publicity
machinery is interested in  giving
greater publicity and greater import-
ance to the dull, drab and dry
speeches of the Ministers and neglects
generally.

Shri Raghunath Singh: Tnerc are
so many adjectives in his question.

Mr, Bpeaker: Uet him have the
satistaction that he has raig that.

An hom. Member: What is the usc
of 30 many adjectives”

Mr, Speaker: The hon. Member can
sy inatead of putting in s many
adjectives. that instesd of giving
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greaier -publicity to the . sheeches uf
the: Ministers, they shoudd give publi-
city to.other things. Me need not put
in so many wudjectives which were not
needed to make  the question intelli-.

gibje.

Shri Mem Barus: That is the im-
Pression in the country, and that is
the impression among -

Some hon. Member: No

Mr. Speaker: No udjectives are to
be used unless thev are required to
make the question intelligible. In this
case, the question was otherwige also.
intelligible,

Shri Hem Barua: May 1 submit that
adjectivey ave for use ang not for coid
slorage.

‘Mr. Speaker: Does the hon, Mem-
ber want to ask any supplementary
question or not?

Shri Hem Barua: Ycs

Shri S, M, Ranerjee: He has a buffer
stock of adjectives

Shri Hem Barua: The record says
that the publicity  machinery gives
greater importanee to the specches of
Ministers ang neglects real publicity so
far ag matters concerning the interests
of the nation are concerned If =3, may
I know whether beforn the report of
this proposed comnuitce 8 finalised,
Government propose to take cerain in-
terim measures towards {he improve-
ment of the working of this publicity
machinery of Government”

Shrimati lodira Gandhi: If the hon.
Member will rcud the statement he
wil} find thst we have said there that
the Ministry agrees with the observa-
tion that AIR is not on!y a spokesman
of Government but has a moral obli-
gation 1o serve as the voice of the
people

Shri Hem Barua: Meay . submit that
the hon. Minister has not rcplied to
the important point of my question?
So. may 1 ask for vour permission, to
ask this guestion?
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Mx, Bpeaker: Why should he ask
for my permission, now? When he
bad not obeyed what I had said
earlier he need not ask for further
permission, If he asks for it then I
would say that I request him to say
nothing further, and he should re-
sume his seat.

. Shri Hem Barua: May I submit for
your consideration .

Mr. Speaker: I am submitting for
the hon. Member's consideration that
ke may kindly resume his seat,

Shri Hem Barua: I agree to sit
down, but the hon, Minister has not
replied to the important point of my
question,
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Mr. Speaker: Now, next question.

Shri Hem Barua: Before you go
to the next question, I want to raise
a point of order, which is this. When
a Minister doeg not reply to a speci-
fic question put by a Member, and
you also, 1 am very sorry to say, put
down your foot on the question of
the Member concerned, what is the
remedy against that in Parliament?
The hon Minister says that she
agrees with the observation of that
committee. Basing on that, 1 put my
question whether she would be pre-
pared to take any interim measgures
t%o remedy these evils She has not
replied to that. And yet. when 1 point
it eut, I am precluded from doing to.

Mr Speaker: I do not think 1 need
answer any point of order at this
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moment, because he has saig what he
wanteqd 1o say.

Mry. Speaker: Question No. 153.
Question 152 has been transferred.

An hom Member: Question 155 may
also be taken up with it.

Mr, Speaker: Yes.
Maaufacture of Light Tanks

+
Shri Rameshwar Tantia:
Shri Onkar Lal Berwa:
Shri B. P. Yadava:
Shri Dbaon:
Shri Bishanchander Seth:
Shri Hokam Chand
l Kachhavalya:
| Shri D, C. Sharma:
Will the Minister of Defence be
pleased to state:

(
[
.y
|
I

(a) whether it ig a fact that Soviet
Union has agreed to give aid for manu-
facture of light tanks in India;

(b) if so, what kind of aid has been
promised;

(c) when the work for manufactur-
ing these tanks will start, and

(d) the expected annual production
of the tanks?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): (a) No, Sir. We have not
sought any assistance fromn the Soviet
Union for the manufacture of light
tanks in India.

tb) to (d). Do not arige,

Vicker’'s Medium Tank

[ Shri Sure;;ira Pal Singh:
*155. { Shri Indrajit Gupta:
| Stri Yashpal Singh:

Will the Minister o’ Defence be
pleased to state:

{a) whether it is a fuct that a pro-
totype of the Vicket’s medium tank.
which is to be manufactured at Avadi,
arrived in India, some time tack and
has undergone numercuc tests in
Northern India and elsewhere: and





